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202. DR. VASANT KUMAR.PAN-
D T: Will the Minister of SrUPPING 
AND TRANSPORT' be pleased to 
te·; 

(a) whet he a 70 lakh worth ship 
"''M. v. Anastasis 1 certified as fit and 
~ o  till '1985 has been register-
ed as per the Merchant Shipping Act 
with the Directorate General of 

~ ~ 

(b) if so, when and the names o! 
the previous two owners and other 
<letails of the said ship; 

(c) whether Government are aware 
that the ship is now being ripped 
open as scrap by the Government of 
India undertaking viz. Steel luJus-
tries Ker ala Llmi ted; 

(d) whether the matter o! the sale 
and ownership of 'M. V. Anastasis1' 
is-being litigated-in the courts; rmd 

'(e) i! so. what action has 1H::•e11 
'taken against a Government U!ldcr-
aking over an ownerless !orejgn 
ship fot scrap op-?ning-? 

THE MlNISTER OF SHIPPING 
AND TR'ANSFORT (SHRI VEEREN-
DRA PATIL): (a> and (b) ";\'1 V. 
"Anastasis· is a foreign vessel. As 
such, it is, not registered with Dircc-

'\· terate General o:! Shipping, Bombuy 
, ·under the Merchant Ship.oing Act a ~  

\ no information with regarrj to its 
~  etc. is available. 

(c) to te) The information ls being 
collected and will he p"aaced on the 
Table of the Lok Sabha on iti; receipt. 

Ship-building yard at Hajira 

203. SHRI R. P. GAEKWAD: 

SHRI MOTIBHAI R. CHAU-
DHARY: 

·11 the Minister of SHIPPlNG 
A. D 'TRANSPORT pleased to 

(.a) Whether it is a fact that itaJira 
in Gujarat is an ideal location on 
techno-economic c · ~ ion for 
e!tablis t of a ship-..b ·, in ya.rd 
as per recomm o ~ by f\xperts; 
and 

(b) if ~o. whether a decision to 
locate a ship-building yard at Hajira 
is expected to be taken?. 

THE MINISTER OF SHIPPING 
AND TRANSPORT (SHRI VEEREN-
DRA PATIL): (a) and (b) Keeping 
in view the availability of reso 1rces 
and the need for o ~ o  and 
expansion of th existing shipyards 
to achieve increased production jn a 
shorter period with lesser investment .. 
it has been decided to review the 
question o! ~  of ldditio-
nai shipyards in the country, includ-
ing the one at Hajira in .}ujarat 
State, at the time of the mid-term 
review of tha Sixth Five Year Plan. 
A final decision will depend on the 
availability of resources nnd relative 
priorities. 

~ o  o folk arts· 

204. SHRf K. A. SW AMI: Will the 
Minister 01. EDUCATION AND CDL-
TURE be pleaiied to state: 

(a) whether Government are aware 
that rural folk arts traditional cul-
tural activitie and sports o! i urn] 
Indian origin are-fast vanishin ; and 

(b) the steps being taken by Gov ... 
emrnen t to preserve and promote 
such traditional rural activities? 

THE MINISTER. OF STATE 0 
THE MINISTR!ES OF EDUCATlON 

AND CULTURE AND SOCIAL WEL-
FARE (SHRIMATI SHEILA KAULJ: 
(a) and (b) Some forms of traditi'l-
nal and folk arts are languishing and 
may disappear if adequate suppo ... ·t is 
not given. The Sangeet-Natak P.ka-
demi under its programme of conser .. 
vatiori and promotion of :!Olk ;;,mi 

traditional s initiat d the follo-
wing SClleJllllefi 
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(i) Documentation, archival col-
lection and research. 

(ii) Promotion and preserv:1tion 

o! rare forms of performing arts. 

(iii) Development of tribal cul-

~. 

(iv) Preservation and promotton 
of puppetry. 

Besides these, financial support is 
gi en by the Akademi to rnlbrnl 
organisations engaged in impa ·ting 
training in various forms of folk and 
tribal arts. 

There is also a scheme of collec-
tion and preservation of folk and tri-
bai music by All India Radio .Stations. 

In the field of traditional r : ... d 
sports , the Government of India S7rnc-
tions financial assistance to State 
Governments for establishment and 
maintenance of Rural Sport '.:entres. 
Financial assistance is also given for 
holding competitions at Block, Dis-
trict and State i.e vels. 

Smuggling of antiques to foreign 
Countries 

205. SHRI K. A. SWAMI: Will the 
Minister of EXTERNAl. AFFAIRS be 
pleased to state: 

(a) Whether the Government are 

aware that precious idols and anti-
ques of Indian origin are being 
smuggled out to foreign countries; 

(b) whether our consulates in for-
eign countries are instructed lo re-
port all such sales and activities with 
regard to ~ d Indian ? fols and 

antiques; and 

(c) the full details of preventive 
action being taken by Indian Consn 1-
ates a broad?. 

THE MINTSTER OF EXTERNAL 
AFFAIRS (SHRI P: V. NARASI!'.lHA 
RAO : (a) A ccording to the inform:i-
tion suppli1ed by the Ministry o:C 
Fin nee, reports received by Govern-
ment do not indicate ny large scale 

smuggling of antiques and art trea-
sures out of India during t'he recent 
past. The Customs authorities. in 
co-ordination with officers of the 
Archaeological Survey of India, main-
tain a strict watch at the Int rna-
tional airports and Ports to prevent 
any attempts at smuggling of such 
items out of the country. 

(b) · and (c) The Ministry of Ex-
terna l Affairs have issued no such. 
instructions. It is primar1y !or the-
Ministries of Education ·mri Culture/ 
Finance t o advis the Ministr: •1f 
External Affair if and when su1.:b. 
instructions are to be issued to ou.r 
Missions a broad. However, ~  n 
Missions abroad do bring such in -
. ~  to the knowledge o! th .\'Iint --
try of External Aftt:1irs as and 1;1,.rh 

they come to their notice. 

Tanjore-Pudukottai RaiJiway Une 

206. SHRI D. S. A. S IV APRAKASAM: 
Will the Minister of R t\.IL WAYS be 
pleased to state: 

(a) whether there is any proposal 
under consideraion for laying New 

Railway line beween Tanjora and 
Pudukottai in Tamilnadu; and 

(b) if so, the details hereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS IN THE 
DEPARTMENT OF PARLIAMEN- -
TARY AFFAIRS \SHR'I MALLIKAR-
JUN): (a) No. 

(b) Does no arise. 

Report of the Commissioner Rail 
Safety Bangalore on the Collision 
between Island Express and 

Goods Train 

207. SHRI 
SAM: WiU 

D. S. A. SIVAPAKA-
the Minister 'Q.{ RAIL-

WAYS be pleased to slate: 

(a) whether it is a fact that the 
Commissioner for Railway Safety 
Bangalore whHe submrtting the report 
on the collision between the Island Ex-
press and a goods train at Vaniampadi 
in 1981, expressed any opinion ou 
pre-empting such actions; and. 




